
rr^JTRAl ADMINISTRATIVE TRIBUNAL
■  PRINCIPAL BENCH

0. A. No. 10"? o ■f'

■New DalM, dated this the 13th April. 1993
MnN-BIE MR. S.R. ADIGE, VICE CHAIRMAN (Al
HON'BLE MR. T.N. BHAT, MEMBER (J)
Shrl Vrindavan,
S/o Shri Ratl Ram,

Chief Engineer (Constn, ),
Morthern Railway,
Tilak Bridge, APPLICANT
New Delhi-i 10001- APPL.. .
(By Advocate- Shri Ashiah Kalia)

Versus

0

1 Union of India through
the General Manager..
Northern Railway,
Baroda House,
Mew Delhi.

The Chief "Engineer (Construction):
Northern Railway,
Kashmere Gate,
Delhi-110006.

Divl. Railway Manager:
Northern Railway,.
Bikaner.

RESPONDENTS.

the

the

(None appeared)

ORDER (Oral)

.B^JiQN'BlF MR. S.R, AQ...LGR VTC£,,.
y

y  Shri Kalia prays for permission to
withdraw the O.A. as the greivances of
applicant under active consideration of
respondents. In this respect applicant has filed
M.A. No. 7-61/98.

2. Accordingly this O.A. is dismissed as
withdrawn with liberty given to applicant that in
the event any grievance survives, after final
rdecisioR Q.f the.-r.Bppon den ts,, it rraill be .

A



(?-)

+  -nitate the same throughopen to him to ■ cjQj. t. -
oriainal oroceedSngs in scoordancew  appropriate ot iu.i.

wi1th laWj If so advised.

(S.R. Aalgeo
(T.N. Bhat) vice Chairman (A)
Member (d)

/GK/


